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The Deputy Ministey in the Minis-
Ary of Community Development and
Cooperation (Shri B. S, Murthy):

{a) 19-6-1962.

(b) (i) Examination of accounts
by the Liquidator.

(ii) Recovery of Rs. 45976 from
sundry debtors.

(iii) Proportionate refund of share
money to five member cooperative
societies.

(c) The Development Commission-
er had been reviewing the progress
of action periodically and issuing
necessary advice to the Liquidator.

(d) Delay has been caused by diffi-

culties encountered in the recovery
of assets.

(e) Yes, Sir, from 26-5-1960 to
15-1-1961,

Delhi Roads

1998 Shrimati Maimocna Sultan:
" 7\ Shri Karni Singhji:

Will the Minister of Transport be
pleased to state:

(a) whether Government’s atten-
tion has been drawn to an article in
*The Hindustan Times’ dated the 21st
January, 1965, captioned Roads that
continue to be a nightmare’; and

(b) it so, Government’s reaction
thereto for improving the state of
the roads in the Capital?

The Minister of Transport (Shri
Raj Bahadur): (a) Yes, Sir.

(b) The roads in the Capital are
mainly in the charge of the Munici-
pal Corporation of Delhi and the
‘New Delhi Municipal Committee.
These roads were originally not de-
signed to meet the present-day in
intensity ot traffic and generally
need strengthening and widening.
“The Government are alive to this
problem., A Committee called the
«Committee on Traffic in Delhi”, ap-
pointed by the Ministry of Home
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AfBairs in June 1962, went into this
question and made recommendations
which are being implemented.

12 hrs.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

(i) PRESENCE OF INDIAN AMBASSADOR
AT NAPALESE BANQUET TO CHINESE
FOREIGN MINISTER

Shri Kapur Singh (Ludhiana): Sir,
I call the attention of the Minister
of External Affairs to the following
matter of urgent public importance
and I request that he may make a
statement thereon:

“The participation by the In-
dian Ambassador in Kathmandu
in the banquet given by the
Government of Nepal to the
Chinese Foreign Minister.” '

The Minister of External Affairs
(Shri Swaran Singh): Mr. Speaker,
Sir, some time before the arrival of
the Chinese Foreign Minister, Mar-
shal Chen Yi, in Nepal, the Ambassa-
dor of India in Nepal sought our
instructions as to whether he should
attend banquets etc. to be given by
His Majesty’s Government in the
Chinese Foreign Minister’s honous.
We instructed the Ambassador to ae-
cept the invitations of His Majesty’s
Government to functions arranged
by them, but not other functions in-
cluding those arranged by the Ch}-
nese Embassy in Kathmandu,

This has been our general approach
in such matters in the past. When
the Prime Minister of China visited
several countries in Asia and Africa
during the period from December,
1963 to February 1964, our Heads of
Missions in those countries had ask-
ed for instructions and gimilar ins-
tructions were sent to them at that
time.

China has committed aggression
on our country and remains in- ille-
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gal and unjust possession of large
portions of our territory. The Gov-
ernment of China spare no pains in
maligning our Government, country
and people. As a matter of policy,
therefore, our representatives abroad
do not accept invitations to functions
arranged by the Chinese except in
Peking, where we maintain a repre-
sentative accrediteq to the Govern-
ment of China.

When, however, the Government
of a friendly country invite our re-
presentative accredited to them to a
function arranged by them in honour
of a visiting Chinese dignitary, our
instructions to our missions are that
the invitation should be accepted. as
an act of courtesy to the government
of the country to which they are ac-
credited. The refusal of such invi-
tations could be regarded as an act
of discourtesy to the host country,
which should be avoided.

With our neighbour Nepal, our re-
lations are particularly close, cordial
and friendly. Government consider
it entirely proper that our Ambassa-
dor in Nepal responded to His Ma-
Jesty’s Government’s invitation as he
did. As I said earlier, he did so un-
der Government’s instructions.

Shrl Kapur Singh: This question
was earlier raised on 30th March 1964
on the floor of this House by means
of a question by Shri Hem Barua and
other Members in connection with a
similar kind of incident at Cairo. At
that time, the late Prime Minister was
good enough to inform this House of
the standing instructions on the sub-
ject, which stated that our represen-
tatives abroad should neither offer
hospitality nor accept hospitality from
members of Chinese Missions. The
hon. Minister of External Affairs has
now clearly dilated on the standing
instructions, which are unexception-
able technically, as far as they stand.
But, in this context, I would like to
ask him whether our political repre-
sentatives abroad are wholly ignorant
of the subtle art of diplomatic megrim
to indicate on such occasions that it
would afford them no pleasure to
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participate in honours extended by
others to Chinese dignitaries?

Mr. Speaker: Government have
mentioned the whole policy which
they are pursuing. Now, what more
does he want?

Shri Kapur Singh: It is technically
correct. But I just want to know
whether its implementation cannot be
subjected to the gentle art of diplo-
‘matic megrim.

Shri Swaran Simgh: Certainly, we
expect our Missions abroad to act in
a very diplomatic manner within this
policy.

Shri Kapur Singh: Sir, shall I
explain what is diplomatic megrim?
He does not seem to understand it.

Shri Ranga (Chittoor): In the light
of all that has happened till now, has
not the time come when Government
should reconsider the position and
amend their instructions in such a
way that without offending the host
country our representatives would be
able to excuse themselves from such
functions?

Shri Kapur Singh: This is diplo-
matic megrim, if I might submit.

Shri Swaran Singh: We adopted
this policy and even the hon. Mem-
ber agrees that this appears to be a
correct policy. If the suggestion that
is made is that we should reconsider
it, I do not think that the policy as
such should be reconsidered because
it is not so much the question of our
attitude towards China but towards
the countries to which our missions
are accredited.

Aard (fER) caga@ o
T ¢ fF @ R i & sy
TR F A g femwa IR E
Shri Seolanki (Kaira): When Mar-

shal Chen Yi arrived in Kathmandu,
certain Indian journalists, although
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[Shri Solanki.]
they had the passes for entering the
airport, were refused admission there.
May I know what was the reason for
that even in Kathmandu?

Mr. Speaker: That would be a
different thing altogether.

Shri Solanki: They were covering
the function.

Mr. Speaker: Whether our repre-
sentatives ought to have attended it
er not is the only question here.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Is the Government so obli-
vious of the historic pledge taken by
this House on the 14th November,
1962, or has it become such an inver-
tebrate wonder that it develops cold
feet where Chinese dignitaries are
concerned; in post-prandial speeches
at this banquet did the Chinese
Foreign Minister praise, maybe rightly
30, Nepal's non-alignment policy but
viliied India by saying that India,
though apparently non-aligned, is
really aligned; and was the banquet
given by President Nasser to the
Chief of the German Democratic
Republic, Herr Ulbricht, not attend-
ed by our Ambassador in Cairo though
GDR is a friendly State; if so, what
are the reasons for these anomalous
and egregious standards?

Mr. Speaker: He knows
the distinction.

himself

Shri Harl Vishnu Kamath: 1 do
not; let him explain.

Mr. Speaker: We have not recog-
nised the GDR. .

ot vy fama () : IR oS
Rz FT a5 F T IAHT A AT
anfed

Shri Swaran Singh: About the first
part, really 1 do not know whether
a reply i% necessary, but I would say
that there is ne question of cold feet
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Chinese Foreign Minister (C.A.)

at all. We are pursuing a policy
which is a correct policy and I have
enunciated that policy. If in the
course of a function somebody makes
a speech which is not to our liking,
that does not mean that we should
not attend such function; and, at our
functions we can mske any speeches
that we like. Therefore, if we adopt
this as a policy that we are not going
to attend any function or we are not
to participate in them anywhere if
any speech of any type is going to
be made against us, I do not ¢hink it
will be a very wise thing for us to do.

Shri Hari Vishnu Kamath: On a
point of order, Sir. May I tell the
Minister that at many foreign capitals
in Europe and America, such inci-
dents take place sometimes where
there are diplomatic functions; and on
one occasion Mr. Khrushchev made a
speech that was deemed as hostile to
Britain and America, their ambassa-
dors walked out of the function®
Here they are boneless wonders, and
get cold feet. That is the right des-
cription of the Government. Have
they got any courage and guts?

Mr. Speaker: Shri Hem Barua.

Shri H. N. Mukerjee (Caloutta
Central): Could we not have a cla-
rification? The answer does not. . .

Shri Hari Vishnu Kamath: Dis-
graceful conduct. Shameless.

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Murthy): You
are shameless.

Shri Hari Vishnu Kamath: 1 repeat,
shameless, I did not say, “You are
shameless”. The Government is
shameless.

it qordt ;Y fergeT A 0T
¢ FHAT T T TAIE TGN E TR
B T ¥ Iy HT I 7 g 3
Mr. Speaker: Would this end here?
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Shri Hari Vishnu Kamath: What
does he mean by saying, “You are
shameless”? 1 said, the Government
is shameless. The Government is an
impersonal  entity. For this it
deserves the highest condemnation.

Mr. Speaker: If hon. Members
indulge in such invectives. ...

Shri Hari Vishnu Kamath:
not; he provoked me.

1 did

Mr. Speaker:
himself. . ....

=5t awdt AR fggmm R At @
TR E AW ¥ faarw. .

oo gET - 39 O 9 e
FE X THAT | 9T AR § A e
Y & | 37 g o gea fean, o @9
T, A TE Y AT, A R AT
O ag g1 § v 8 Fa e
By E N A 9 TG A AR I H
MEHR T § | | O fr ¥ 9@
AN, W AT R AALARANEE TR
A AT L ) W A Y QI T
foaT ST wFAT | S F W W ;@
AT AT ER | A @ {4 Q@
AT @I E | T o §
TR iR e I e, Ja d
TERE

The hon. Member

it 7y fomaq © ag WY w1 FELA R
o FToa S FAO 0B @ § WX A=y
AN AE IR AT @R
“HTY GAWY IAHT FT A0S E 7

| %o Mo qF (gﬁm) ! g -
Hrg qR@ T AR &, TR IR AN FWET

N e - wR F AE g ¥
IRV AN AITR g a7 g 5 &
F1q ¥ THEE SIEATE | TF FADA g,
¥ Y@ [T M FAT L, 9 I¥

to Chinese Foreign
Minister (C.A.)

T Y Y AT ST TF I Afgq
& R 99F QS F IR AT B3
A AT F2 f6 T Ao & T oY
Arear g 1 & o a1 FgaT g R mwan
I Y A i F Faers I ST @I
famd g witT 9T weon wfeam €
M FEA a0F O F a7y ST Sl
T IwaR T W T famr Aoy
TATHEST § I qTE FT I TR
&Y oy a FE T | WR T J}|
@ s ag a7 v o fer s
& FgaT A1 g A BT |

T WET : qH g A T
¢ & &7 St w0 Ot Y WX 9y
AT AT F IR P O TG I
I & o9 qEedt @1 T R R
AT I T8 1 T 79 fag s
TUER F@T § NI R S AwE
Fmgw T ¥ fag

it s Farg < AT F=w FWI €

TR WER : WA G qY AT
2, TR 59 q<g FIW AL a9 FFar | §
T 1T FY 3GAT TG 91 GE FF oS
g AT 93 39 € fR & Ao
T § WX AR R Y
Js a1\ g o Aw @ W=
AN GFT RGATET THTe JWATERN |
IR G g & fafae adi fear o
FHAT | T FIIHT TOHT 8T 4T @ AH
T, I FE I6 99 ] | T 0T 9
¥ A8 == gwar A & 99 I
FEM 5 TR I T IATAT IRA &
AR

ot AT (FTe) & W
1 wqT WA AEATE |

weaw WERA : 9 § G a1 w0
T wF AN G qwan o
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ot e (wiewT) @ @ §e W

wTw T AE IAR ARG
Hrer fag Y WITE $% FF GFATE |

gats o (s @) - * g
A HTAT AEATE |

weaw WERE - gy fafree Ty
¥ e A g
Shri Hari Vishnu Kamath: May I
request you to ask the Minister to
clarify the position?
Mr. Speaker: I am asking him.

Shri Swaran Singh: About the
function in Cairo, the distinction is
quite clear. This was in honour of
dignitary of a country with which
we have not got diplomatic relations.

Shri Hari Vishnu Kamath: May I
still implore you to consider that my
question has not been answered?

s form Aromw (IEEY) WA
& g st 0% fam W g@
e HRE

weaer W ¢ AY A AEE W
T § |

it cawit - & oA & 98 A O
argat g T & w4 a1 a8 "y Fa
& fF ST B A SN § W FEH
¥ 39 &1 A W 39 IR ¥ FH AR
Sra Sty i ooy snfgw & 1§ s
I woenE & faer § WA
& fF O F AT A T
T | WF §E X, ST W,
AEATA BT g AT WY G HFT
| % fodt & w9 9x waEAardy
Wy ..

weqW WEEW WY A §B 6
FEAT AR & ¥3 |

Chinese Foreign Minister (C.A.)
=t aanlt - & ag O w § F
EIST &7 &Y AT AGET TG BT
&1 40 a7 £ v e B e
= wr Afar gor Aifve g 3@
qufaw T Afag oK N ag wEer

FUM FTIG F 99 AT ITHT qWA |

ft wwwE men  (faeie) ¢
QAN TP I FTA AN
faded FTAT A/ATE | AW ST qTHTL
R ag a3 2 I awR R aw
¥ e fag o ¥ =R &
JEAT H1 STAX KT FIAL A K AC 1 AT
dar fFar @ A1 gEw # ug feafa
qa1 A avi 1 aFEE e T o
FFT FEATAT F7 Ay @t Ay fee
g feafr 3% * grwran &) awdt £

Shri Hari Vishnu Kamath: May I

request you to direct the hon. Minis-
ter to answer the point iraised by
me? I said that in all these....

WEAN WEAA A N AT AGH
AT ISWT & IEF TR A O AT
qifeET T FEAT IEY & | TN A,
TYEY F4T F7AT 3§ 7

ot TRATIC: T (a9 Tga w5
T | 9 FET A WA HEE
Fae ATy § Y g e aFaT 1 &W
7g AT FQ & fF e
AT F AfFT gETT WTE WIET FE
qgET FT AH 1 W T AR
TERENE JAC Y & W IF 97 gy
Y oy wfafer A QA 3 AT A
o quEr A fegw W I ¥ am
sy & W § | o e g Ay
& | foeit 3 =BT WY A FoE agAT
AR

off e AT g # A% fraw
aw g § 5 fog dva & am A
T Y WX fomd 99 97 g 17
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@ O | e & e § o
T = W g8 HFT Y TR & )
TIET TN 47 & FF FEwE ST AR
oY« safag St frm s

WA ITHT AT FAT § A TEAHE ®

wifgu £ ag Wt g } WREF I
T gw AT §TA

Shri Hari Vishnu Kamath: May I
now request you very earnestly to
ask the hon. Minister to clarify the
position? For, as I said, as far as I
know, in most sophisticated capitals
of the world where there are trained
diplomats who know their job well,
this has happened; it has happened
in Washington, it has happened in
Moscow, and it - has happened in
London and in Paris where after a
banquet or some such function.

Mr. Speaker: Shri Kamath is pur-
suing his earlier question. But I am
worried by the point raised by Shri
Tyagi.

Shri Hari Vishna Kamath: I thought
that that had been disposed of. That
was why I raised my point, because
the hon. Minister did not clarify that
part of my question.

Where the diplomats who attended
a function felt offended by any
remarks made by any dignitary
against their country, they had no
hesitation in walking out of the func-
tion; theyhave done it in Moscow,
in Washington and other places. But
our people have developed cold feet
under instructions from Government.

Shri Swaran Singh: It is incorrect
that our diplomats develop cold feet
in such situation. There have been
occasions where when any remarks
had been made against India, pro-
tests had been lodged; and these pro-
tests have been lodged on many occa-
sions in different parts of the world.

Shri Hari Vishnu Kamath: That is
only paper protest. Why should they
not walk out of the function?
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Shri Swaran Singh: Even here, if
there had been any clear pointer or
India had been mentioned, certainly
our Ambassador was expected to
exercise his discretion and to lodge
a suitable protest. But this should
be left generally to the discretion of
our Ambassador who might be attend-
ing such a function.

I agree to the general proposition
which Shri Kamath has stated that if
in any functions or in any meetings
any statements are made which are
against our couniry then certainly
our Ambassador should make a proper
protest either by a statement or by
leaving the function depending upon
the circumstances. There is no con-
troversy on this principle, which I
accept, and our Ambassadors are
expected to follow this.

Shri Hari Vishnu Kamath: Why
do they not walk out? They have
no guts and no courage to do so.

Shri Hem Barua (Gauhati): The
average Indian citizen has set up a
high moral standards by refusing to
hobnob with the Chinese, whereas our
Government’s official representatives
are actively co-operating and frater-
nising with the Chinese even after
the Chinese have attacked us. In the
context of that, may I know how do
Government reconcile this double
standard with the actual facts as they
are today?

Shri Swaran Singh: There are nc
double standards. No one is hobnob-
bing with the Chinese, nor is it cor-
rect to say that they are co-operating
with the Chinese. Attending a func-
tion arranged by a friendly country,
to which our ambassador is accredit-
ed, is neither hobnobbing, nor does
it amount to co-operating, with the
Chinese. So this suggestion is un-
warranted.

Shri Hem Barua: He has not replied
to my question.

Mr. Speaker: Now the answer has
been given.
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Shri Hem Barua: An Indian citizen
does not go to a Chinese function or
any function arranged in their
honour. ...

Mr. Speaker: There is nothing more
io be said.

Shri Hem Barua: Are we to under-
stand that we can also attend thess
functions, that is, Indian citizens can
also attend these functions?

Mr. Speaker: He will resume his
zeat. Shri Yashpal Singh.

it e Tag (FTmT) WA
o= & i < 3 Sr1g oTg ARt X AT
S5y &Y @9 T g¢ § WK T AU
Sy & gy #Y gEaTg g g
¥ TwadsT A TAT § AR fegam
¥ dmddex T 9 @ a9 F
#=x § wiifs ag = ] A IS A
#dr FW FET ARY § W ww AT
Foar 3 feg Sfa @ ?

=it et g : @ ATEiEa TR
S A e & Ty g1 § R 9 agl
&y frdt o9 ¥

12.22 hrs,

RE: CALLING ATTENTION NOTICE
(Query)

Mr. Speaker: There was another
call attention notice by many Mem-
“pbers. Shri Tridib Kumar Chaudhuri
is the first signatory. It was calling
the attention of the Minister of Home
Affairs to the situation arising out of
the sealing of the India-East Pakistan
border. I got letters this morning
also. 1 have referred it to the Minis-
ter. The Members want an imme-
diate answer to be given, because the
situation is worsening. 1 have asked
4he Minister to make a statement at
3.30 p.m. today. Would it be all right?

APRIL 6, 1963
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The Minister of Home Affairs (Shri
Nanda): The External Affairs Minis-
ter will answer it.

Mr. Speaker: At 530 pm. the
External Affairs Minister would
answer it.

Shri S. M. Banerjee: Let the
Rehabilitation Minister also be pre-
sent then.

12:222 hrs.
PAPERS LAID ON THE TABLE

GOVERNMENT RESOLUTION RE: APPOINT-
MENT OF CENIRAL WAGE BOARD FOR
tHe HEAVY CHEMICALS AND FERTI-
LISER INDUSTRIES

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): I beg
to lay on the Table a copy of Govern-
ment Resolution No. WB-12(1)/64
dated the 3rd April 1965, regarding
appointment of the Central Wage
Board for the Heavy Chemicals and
Fertiliser Industries. [Placed in Lib-
rary, See No. LT-4143/65.]

NOTIFICATION AMENDING DELEI MoOTORS
VEHICLEs RULES

The Minister of Transport (Shri Raj
Bahadur): I beg to lay on the Table @
copy of Notification No. F.19(9) /64-
PR(T) published in Delhi Gazetle
dated the 17th December, 1964, making
certain amendment to the Dethi Motor
Vehicles Rules, 1940, under sub-gection
(3) of section 133 of the Motor Vehi-
cles Act, 1939. [Placed in Library,
See No, LT-4144/65].

RorLEr MiuLs WHEAT PRODUCTS (PrxcE
CONTROL) SECOND AMENDMENT
ORDER

The Deputy Minister in the Minis-
of Food and Agriculture (Shri B.

R. Chavan): I beg to lay on the Tabls
a copy of the Roller Mills Wheat Pro-



